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MR. DEPUTY CHAIRMAN: The
debate will contiune afier the Cailing
Attention.

CALLING ATTENTION TO A

MATTER OF URGENT PUBLIC
IMPORTANCE
Acute Shortage of Newsprint in the
Country

SHRI VISHWA BANDEU GUPTA
(Delni): Mr. Deputy Chairman, Sir,
I beg to call the attention of the
Minister of Information and Broad-
casting to, the situation arising out of
the acute shorfage of newsprint in the
country and the action taken by the
Government in this regard.

THE MINISTER OF STATE IN THE

MINISTRY OF INFORMATION AND

BROADCASTING AND Iy THE DE-
PARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI H. K. L. BHAGAT):
Mr. D.eputy Chairman, Sir, 1 wish to
make the following statement in this
connection, The overall newsprint
requirement for 1983-84 was initially
estimated at 3,50,000 tonnes—1,90,000
tonnes to be met by indigenous pro-
duction and the balance of 1,60,000
tonnes to be met . through imports.
Following a review ol the indigenous
production of newsprint by the three
domestic mills in the first half of
1983-84, -it was decided to import an
additional quantity of 20,000 tonnes to
meet the shortfall - in domestic pro-
duction.

Domestic production
itself in i983-84 was
higher than in the previous years,
The output of standargq mnewsprint
from the three newsprint mills in
1983-84 was 1,70,000 tonnes (approx.),
which is more than 65 per cent pro-
duction in the preceding year.

of newsprint
appreciably

Arrivals of imported newsprint dur-
ing the year amounted to 1,76,450
fonnes, Inclusive of the guantities
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carried over from the previous year,
the total arrivals of imported news-

print should have been 2,03,000 ¢onnes.

For most part of the year, news-.
print availability position continued
to be satisfactory., From the beginn-
ing of 1984, however, the availabili-
ty position came under some strain
because of higher monthly liftings
and depletion of STC's bufler strocks.
The port worker’s strike further
worsened the situation rearly 15,000
tonnes of newsprint had been accumu-
lated in various ships at different
major ports which could not be un-
loaded due to the port workers' strike.

To meet the situation, Government
have taken a number of measures,
These are:—

(a) The three domestic newsprint
mills have been asked to make
special efforts to achieve maximum
production, The constraints in this
respect have been indentified. In
this context, MSIB wrote to the
Chief Ministers of Madhya Pradesh,
Karnataka, Kerala to make availa-
ble adeqiate power to the news-
print mills in their States. The ques-
tion of ensuring adequate coal
-availability has been taken up with
the Ministry of Energy and their
speedy movement to the mills, with
the Ministry of Railways.

(b) STC has been asked to step up
arrivals of newsprint from Bangla
Desh from the present level of 75
tonnes to 150 tonnes a day angd even

higher, if possible. T

-

(c) The question of priority Ber-
thing for ships carrying newsprint
has been taken up with the Ministry
of Shipping and Transport to en-
sure that the 15,000 tonnes of news-
print in various ships in different
ports are quickly unloaded so as

to become available for mnewspaper
consumption.

(d) STC has been asked to ensure
import arrivals at the rate of 25,000
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tonnes every month during the first
half of 1984-85 within the ceiling of
Annual Import{ Programme of 1.85
lakh tonnes of imports for 1984-85.

(e) The Finance Ministry has al-
ready released foreign exchange for
1,08,000 tonnes for 1984-85 out of
the projected requirements of 1.85
lakh tonnes of importeg rewsprint
for 1984-85. The Finance Minisiery
has been approached for the release
of foresign exchange for a balance
import of 77,100 tonnes for 1984-85.

(fy A proposal is under considera-
tion for allocation of white-printing
paper (cream-wove) f{o newspapers
for allotment through RNI in lieu of
newsprint,

Once the current situation yhich
has mainly arisen due to the port-
strike is overcome, it is hoped that
the situation will improve considera-
bly.

MR, DEPUTY CHAIRMAN: Mr.
Gupta, you will get seven minutes,
So, please be brief,

SHRI VISHWA BANDHU GUPTA:
Mr. Deputy Chairman, Sir, and
honourabie Members as a new
Member of this august House. I am
conscious of the great honour that has
been conferred upon me, by being
elected here. In this Hall, many a
great stalwart of our nation has once
stood and declaimed on our right to
freedom. Many great names come to
mind of those thercafter whg have
guided the democratic destiny of our
beloved country. Before such people
I must consider myself a puny person
but, nevertheless, having been ad-
mitted to this hallbowed council I
must. by my very presence here,
consiager myself to have been trans-
muted into the spirit of our illustrious
forerunners. - I shall consider it my
duty to uphold the lofties. traditions
and values which this House has

stood for and so relentlessly pursued
to maintain and cherist.

[RAIYA SABHA]
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Mr. Deputy Chairman, S8ir, as an
ardent votary of aemocratic values
it is my fervent hope-that we repre-
senting the sovereizn will of the
people will always be the beaconlight
in the turbulent times we are passing
through t{oday and in the staggering
cliallenges we shall be facing in the
future.. e -

”

Mr, Deputy Chairman, Sir, I deem
it a great privilege that so early in
my membership of this House, I have
been given an opportunity to rise here
and address you through a calling
attention notice.. I recall, Sir, that
thirty six years ago the precious
heartbest of the country, Jawaharlal
Nehru, spoke about our tryst with
destiny. Today we are witnessing just
that. We have achieved great heights
of glory and established the incredi-
ble potential of a nation that has
freed itself but lately ani sat forth
on the adveniure of progress with
determination and purpose. We have
set up ice stations in the frozen con-
tinent of Antarctica, one of our
young man has gone up in space and
orbited the earth and we are the first
free Asian nation to implode a nuclear
device for peaceful purposes. Wher-
ever you look you witness impressive
progrese. And thus with the illustri-
ous daughter of Jawaharlal Nehru at
the helm of affairs our dreams and
aspirations towards a prosperous, just.
equitable ana democratic sociely take
tangible shape with each passing day.

As a member of the fourth estate ir
this sovereign body I go, feel that the
press and other media are the mos!
important organs that seek to protect
the .cherished values of our people, If
is the media that communicate to the
tribals living in the jungles of Madhya
Pradesh, ijn the gesolation of the Anda.
mans, on the shores of Mahabalipuram
and in the lagoons of Kerala, the
strides being taken by our country an€
the world. 1t is this very media agair
that evocatively projects the pain anc
misery, the agony and the suffering ci
our people living everywhere It cax
also elevaté and instruct us througk
the communication prpcess. Alas, it car
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also misinform, disinform and mis-
guide. Today the vast technological
strides made in the communication
naustry pose both a challenge and an
)pportunity toward a better informed,
nore conscious., .

MR. DEPUTY CHAIRMAN: . Mr,
jupta, please reserve this speech for
some other occasion. You can now
ut some questions on the Calling
Attention, otherwise your time will be
1p. You cannot read the whole speech

am sorry. You can put some ques-
ions on the shortage of newsprint
recause other matters will take your
ime.

SHRI VISHWA BANDHU GUPTA:

appreciate it, Sir.

MR, DEPUTY CHAIRMAN: It is
ot a full-ledged debate.

SHRI VISHWA BANDHU GUPTA:
This i3 my maiden speech. I want two
ni'qutes indulgence,

MR. DEPUTY CHAIRMAN: The
vatch is going very fast.

SHRI VISHWA BANDHU GUPTA: |
vil come to the point. I am asking
he questions, Sir, as you are. per:
1aps, aware and so may hon. Memhers
e, the flow of newsprint either com-
ng in from abroad or produced in this
ounfry is determinea and controlled
)y the Government and the State
Frading Corporation—STC. The prizes
‘harged by our mills are the highest
inywhere in the world and the quality
f the product Is nowhere near inter-
\ational standard. Vet these mills
1ave increased ang are allowed fo in-
rease their prices frequently ana
irbitrarily with no regard whatsoever
o the interests of the newspaper in-
lustry and the nation. But the bulk of
wur newsprint comes from abroad and
s canalised through the STC and regu-
ated by the Registrar of Newspapers
f India—RNI.

Both the STC and the hon. Minister
»f State for Information and Broad-
:asting heve been giving assurances
;hdf there is no shortage and no lack
»f newsprint in the country, The stark
uth, Sir, is that there is no stock
»f suitahle newsprint at all in the
odowns «f STC. Whatever small
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stock is available js either damaged or
in sizes that are unusadle by the
Indian Press. Sir, every representative
organisation of the press, and there
are several of them, have
been  clamouring for a long
time  tha* the handling  of
newsprint floaw by the STC anu RNI
has been unsatisfactory and without
any sense of phased scheduling.
They had been repeatedly warned
of the impending crisis in
vain. Sir, today the crisis is upon us.
Some papers have ha. to reduce the
number of their pages. Some small
and medium newspap2rs have been
forced to come out irregularly ©w
suspending publicati.n from t.me to
time, and some are on the verge of
disappearing ‘altogether. No amnunt
of crisis management on the part of
the newspaper "industry is going lo
staveoil d.sasier, And, Sir, I would

discourage the Govarmment seeking -

shelter behind the rezent dock strike
for the crisis. The facls are c(lherwisa.
The amount held up was not signi-
ficant in tp the t{aotal context.

Arid yet, Sir. it is inde=d ironical
that this should be so, At the moment
world newsprint availability is easy.
There are  several coniracts
yet to be honoured with the
foreign suppliers by STC. But he-
cause of iack ¢f coardination between
the ministries Newsprint shipments
have not Yeen rogular or evenly
phased. Semetimes there iz “unching
of - shipments in some months. sorme-
tirmes nc shipmeats at all in other

- months. All newspavers have not uni-

formly received imported newsprint.
And despite the reccramendations of
the Newsprint Advisory Committee
buffer stocks in the country have not
been maintained at the level pres-
cribed. Indeed they have becen eaten
into to an alarming extent.

Tce add to the multifarious worries
of the press a new and serious pro-
blem has arisen by an untonable and
arbitary action of the Ministry not
honouring for the first time the enti-
tlements which have been unseryiced
during the year In the subsequenmt

R
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year, Inevitably each year some
newsprint js carried ever to the next
year. It has always been the piactice
to reiease such umserviced allocalion,
This year on the incorrecl pretext of
lack or lapse of foreign exchange.
Ministries have refused to hunour the
entitlements issued by the Registrar
of Newspapers for 1932-83 which
have been carried over thrcugh no
fault of the newspapers themselves.
This has led to a further crisis. It is
true that the hon. Minister of Finarce
was good enough ov the basis of
applications made to him by the
Indian & Eastern Newspaper Society
to release Rs. 28 crores in February
for advance contracting of 54,060
tonnes of newsprint. Much as we
appreciate this gesture it is inade-
quate in the overall siuation which
is extremely grim.

Sir, unless a thorough c¢verhaul
is made in the entire outlovk and
handling of this subject and a new
modus operandi is formulated and
carried out, I {ecar the problem of
newsprint shortage and crisis will be
chronic. May I suggest for immediate

action, a constant review of indi-
genous  production = of newsprint
every month ' an additional buffer

stock sanctioned for 25,000 tonmes,
priority to unloading of newsprint
rom ships in the docks and imme-
diate distribution of newsprint tfo
newspapers. I would also like {o
mention at this stage that the Minis-
try has been importing 52,600 GSM
newsprint while we can explore the
possibility of importing 45060 GSM
newsprint with  the consequent
saving of about a million dollars a
year I would like to know what mea-
sures on a crash hLasis Government
propose fo take to tide aver this
feaiful sjtuation which is now pre-

vailing and what l~g-ierm measures
are being envisaged to mainfain the
tranquil existence of newspapers” 1
thank you once again for the oppor-
tun'ty given to me,

L mmm =
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SHRI R. RAMAKRISHNAN
(Tamil Nadu): Mr. Deputy Chair-
man, Sir, 1 firmly believe that our
(uuairy is sali a democracy and the
people of India will elect successive
Governments which have a firm
commitment to democcracy and any
Government which is commiiied to
‘democracy should also be, as a
naturai corollary, committed tc the
freedom of the press. If the freedom
of the press is to be a reality, then
it follows that the newsprint require-
ments or the raw material for the
Press, being newsprint which is like
Oxygen should be carefully attended
to. I weould have been more happy if
along with the Ministor of Inior-
majtionl mnd Broadcasting, the only
person who is dealing with this and
who is responsible for the newsprint

crisis, namely, the Commerce Minis- .
ter was also present here. 1 was told

that a copy of the Calling Attention
was also sent to him, but I regret to
find that neither ne or his deputy
have cared to be present because
there is absolutely nothing other than
policy which the hon. Minister, Mr.
Bhagat, who is present here, can
answer, Most of the bungling in the
newsprint fleld, over a perioc of.two
or three decades, has been solely
done by that giant monelith, which
is called the State Trading Cecrpora-
tion of India, Sir, if you and I were
to have a contract for selling tickets

at the New Delhi railway station, the :

only thing which you and 1 will do
is to appoint a number of clerks whe
will sell the tickets and give the cash
to you. The State Trading Corpora-

tion is in a similar position. In fact, .

it is in a much better position. They
have a monopoly. ...

AN HON. MEMBER:
much worse position.

SHRI R. RAMAKRISHNAN: Yes.
In a much worse position. Not only

It is in a

<

that. Constantly, when the Press has .

been
newsprint, without any proper rhyme
or reason the Government of India, in
its wisdom or the lack of it has been
saying that decanalisation is mnot

demanding decanalisationn of -

-
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possible it is not in the
interest of . small and medium
newspapers which  itself s not
true. Why should not the Govern-
ment of India.come forward and
appoint the STC itself as one of the
agents for importing newsprint{? Do
whatever they want to do or the
small and medium newspapers. Give
them at a lower prices if the Gavern-
ment wants to contract with inter-
national suppliers ani allow the big
newspapers or those of them who
want to directly import newsprint,
because, the foreign exchange oulgo
is less. Then caa put conditions and
say that the licence granteé will not
exceed so much per tonne, which is
the price at which the STC is im-
porting. Do they dare do i#? They
will not' because they will stand
exposed. It is-.one sordid tale of woe
which has been perpetrated by the
STC over a period of 20 years and it
is rather strange tha! despite succes-
sive changes both in the office-of the
Commerce and Informatlion and
Broadeasting Minister, the Govern-
ment of India bhas not woken up flo
the realities of the situation.

The flacts and statistics are very
much available with the Bureau of
Industriai Costs and Prices. But
every time when the newspaper in-
dustry or the publishing industry
comes forward with a plex about the
newsprint crisis the Government
solves the problem Lty appoirvting a
committee. Because, as you know, fhe
best way to aveid a problem is t3
appoint a commitice which will go
_ into the same figures again and again
witheit any solution, to the crying
child, Time and again. the Ihdian
and Eastern Newspapers Society, the
representative organisation of news-
papers in. the country, the Indian
language. Newspapers  Associations
and the Medium and small News-
papers Association have been urging
tke Gavernment to see the writing
on the w1l hut unfortunately, just
like, Mr. 3hagat who is wéaring
dark gla jes, the -‘Govéernmeit of
India is & ving dark' glasses and tkey
do not ® whéi. js happening.

LLJ NAUKIL, 1704]
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Sir, the Minister has attributed a
major portion of the crisis to the
dock workers strike. It is no doubt a
major factor but if there had been
proper planning over a period of
time there would never have beer
this bungling, :

The requirements of newsprint are
known well in advance and it is very
strange that on poge 2 of the state.-
ment the Minister should say, in para
(e) that the Finance Minisiry
has. already released foreign ex~
change for 1,08.000 tennes and
appraached for the release of foreign
éxchange for a balance import of
77,000 tonnes. This is clearly a state
of poor coordination. The newsprint
policy is announced taking into
account the views of the Finance
Ministry, the exchange reserve posi-
tion, the Commerce Ministry, the
avpilability of newsprint, the long-
term contracts pending and all these
matters. At this stage for the Fi~
nance Ministry to sort of force an
impediment is rather strange and is-
clearly a case for very poor coordi-
nation between  various Ministries.
This only shows that the Govern-
ment of India is feeble, it is going
strong in its attempts to proclaim
that it is for the freedom of the press.
but in actual fact it is =0t so.

Sir, coming to the pricing formula
for the newspapers. everl assuming
that the Governimeat of India

policy does not want to
decanalise = the newsprint; what
prevents - the Government of

India from coming forward and dis-
closing the pricing formula to the-
Whether they are the
large or the medium or the small
newspapers, the pricing formula is not’
disclosed. Even recently when the
Commerce Minister was urged to
release the formula, he said that ft
will be given a sympathetic thought.
What is the secret bekind this?
Coming' fo ‘the ‘indigenous. produc-
tion of neéwsprint, despite the claims
of the NEPA mills of having increas--
ed the production by 15 per cent this .
year, to 58,000 tonnes, it)is far helow-
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the expectatiuns. 1 wouid only like
all of you, the hun. Members, to rea-
lise what the NEPA mills’ claim {s.
After a period of 20 years, after ap-
pointment of several committees,
after even putting the representalives
of the newspaper on it, lovk at the
quality of the newspaper newsprint.
The quality of the NEPA newspriht
is very poor. Pardon me for saying
that it is not even fit for toilet paper.
-« This is the type of newsprint they
make, [ will jusi give you a few
statestica. Though the indation in
this country is great, I do not think
any other commndily in this country
has gone up like newsprint, whether
it is imported newsvprint or indigerous
* newsprint. In 1978 the price of
imported newsprint was Rs. 370¢ and
today it is nearly Rs. 7000. The
price of NEPA newsprint has gone up
successively from 1879 when it was
Rs. 3200. In 1973-74 it was only Rs.
1600, mind you, and loday a decade
later, it-is something like Rs, 7,600.
Added to this, you leck to the guality
of the grammage and the poor quality
of the newsprint mill. Today for-
tunately there are two other miilis,
one is Mysore and the-other is Mayoor

in Kerala. Recently 1he Kerala
mill had been nn strike, hut it has
- " started production. Its quality :s

somewhat better, but all this will not
make up for the requirements of this
country. And it_is rather strange
that the Government is still followiny
this policy. I would like to.ask tne
Minister whether he has seen the
recent recommendalions of the Com-
monwealth Press Unicn, which  has
unanimously passed a resolution
urging all countries, who believe in
democracy and freadom of the press.
to remove the import tariff for the
newsprint which hinders develop-
ment and progress of the newspaper
industry and the freedvin of the
press. 1 would Mke to know whether
he has brought it {; the notice of the
Government of India to the highest
authorities, including the Prime
Minister, to see that this is dons. I
would also like {u know whether he

LKAJ TA JADIIN]
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will consider “at least bigger alloca-
tions for newspapers, He has laun-
ched the crash programme, The
Minister himself has committed that
the STC will have a minimum of
30,000 tonnes of newsprint in Luffer-
stock. but this is never done. Let by
gones. be by gones, let the Govern-
ment of India have clear thinking and

LV

- come to the rescue ot the newspaper

industry.
MR. DEPUTY CHAIRMAN: Shri-
mati Kanak Mukherjee.

SHRI T CHANDRASEKHAR
REDDY (Andhra Pradesh): I would
like to put some important problems
which this Ministry is facing.

MR. DEPF]TY CHAIRMAN: please
take you sent. Ycu knof the proce-
dure (Interruptions). Everyonce is the
user. (Interruptions). You wait.

SHRI K. L. N. PRASAD (Andhra
Pradesh): At least after the other
Menybers have spokea [ mar be given
d chance.

MR. DEPUTY CHAIRMAN: Let us
see. Yes, Shrimati Mukherjez. '

SHRIMATI KANAK MUKHERJEE
(West Bengal): Sir, 1 beg to remind
you that in this very House we have
discussed the newsprint crisis twice.
I mygself have participated in it, a year
before and last year. and then there
was no dock strike. This is what I
want to remind you, This is a long-
standing crisis. The difficulty about the
newsprint is mainly about its supply.
The STC has faded to do its duty.
Secondly, there is tho failure
of the indigenaus indu.-tries.
That is ‘he thing. Taking advan-
tage of the failure of the public
sector. ' now the private sec-
tor is trying to raise its rats. People
are demanding supplies through import
of newsprint. Here is the crisis, Be-
cause the public sector has failed, So
you must think deeply about it what
to do. You are encouraging the private
seclor, letting the public sector de-
teriorate and ignoring indigenous pro-
duction. 'The main crisis arises because
you have reduced the import of news-
print as you thought that our inaige-
nous newsprin{ industry would deve-
lop. All the three indigenous mills—
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of Kerala, Mysore and Madhya Pradesh
—are losing concerns. 1t is an admit-
ted fact. I You fuke the
price and quality, the prict
ie  higher of the indigenous
Newsprint and the quality is much™
worse, I want to show that the STC
Sale price is much higher than the
importeq newsprint’s price. When the
imprinted price is Rs. 5000, it does not
sell below Rs. 5300 and now it is Rs.
5,600. The STC's sale price, as it is,
is high, but the price of indigenous
hewsprint is very much higher. STC's
sale price of imported newsprint for
the quota of July—September, 1983,
was Rs. 5,690 at high seas rate basis,
excluding the custom duty ang Rs.
3740 from buffer stocks. But the ex-
mill sale price of Kerala mill was

Rs. 7000, ¢f Mysore Paper Mills
Rs. 7200 and the Nepa news-
print RS. 5600. And ‘he quality
is  much  worse why? Es-

pecialy when the labour is much chea-
per in India than in any other foreign
country from which yo. import the
newsprint. But why is the price high
after so many years development? That
is my question. And why is the
quality so worse

Now espacially afier cutting the 20
pei ¢ent in gdvertising, the miadle and °
the small rewspapers are suffering
much. It is really the middle and the
small newspspers which are really
becoming victims of this crisis of
newsprint supply. The import was cut
down. There is deterioration of the
public sector and ignoring of the indi-
genous indusiry and indirectly en-
couraging the priv8te sector, This is
the main problem. I am connected with

" a small newspaper. It is a monthly
culiural magazine for women. I have
a long experience of this. If we apply
for STC quota we have to go through

s(q!alch paraphernalia and even then
we ve to depend on some local
agents. They charge us so much for
stacking it and for cutitng i} into pieces
ang all sorts of things, We want it by
ships. So it becomes the same price
at which we ean buy it from the
open market. That is the crisis. So we
suffer the most. We have been appeal-

" indigenous industry.
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ing to the Government to open some
control shops for Newsprint paper so
t'h‘at the small and medium newspapers
can buy the newsprint from these
shops as and when they require it.

So nly questions are; all these thret
indigenous industries are suffering
losses. ‘What is the policy and plan
of the Government to develop this
For s» many
years they have just been saying that

thes: are planning. Bug nothing is hap-
pening.

Secondly, a Government agency is
surely preferable to a private agency.
We want the public sector to improve
and supply this to ys. ’

Thirdly, small ang medium news-
papers are facing difficulties in getting
newsprint, Will the Government con-
sider opening contro] price shops for
the small and medium papers and
whether the Government will ignore
the 20 per cent cut in advertising and
help the small and medium news-
papers?

These are my questions.

o wet Tag awger (o)
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which account for as much as
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50 per cent of our newspaper cosf.
Third, 20 per cent disallowance on
ad»ertlsement expendituse 1ntroduced
by the Budget of 1983,
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SHRI M.- KALYANASUNDARAM
(Tamil Nadu): Mr. Deputy Chiarman,
Sir, I do not know which Ministry is
o be blamed, whether the Ministry of

Information and Broadcasting or the

Ministry of Commerce responsible for
import ana export or the Ministry of
Industry, For some years to come it
looks as if our indigenous production
wil) only be a little over 50 per cent
of our actual requirements, First I
want to know when the Government
expects to reach self-sufficiency with-
out relying on impor{ with regard to
this very important item which forms
part of the popilar melia, No. 1, No, 2:
How do they propose o reorganize or
restructure the import poliny and the
distribution? My hon, colleague Mr.

Ramakrishna blamed the STC and
wanted de-canalisation, I am not sure
whether that will be a correct solution,
Whatever may be the faults and
failures o! the STC, they shoulda be
taken“to . w8k and it ‘should be stream-
lineg and proper distribution must be
done. For the proper distribution the
real enen’es are the big giant press
barons. What is the quota allotted o
them? 1£. ' u take the whole newsprint
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available, both through indigenous pro-
duction and through import, more
than 80 per cent of it is consumed by
these press barons, A small quaniily
alone is available for the small papers,
language papers or papers belonging
to political parties 1ike mine. Qur trade
unions have got to rely on propaganqa,
and for that we have our journal, Our
kisan sabha has its own journal. Qur
youth federation has its own journal.
Every party in every language has
either- a weekly or a daily. Do you
know what amount of difficulty we are
having with regard -io this distribu-
tion? The Registrar of Newspapers
office is very careful with regard to
calling for accounts and details- for
allotting a little more than 2 tonnes
per year. They are very careful for
a working class or a trade union
journal, But do they call reports from
the big press and find out whether the
entire quantity allotted to them is uti-
lized properly, only for the purpose o
printing the newspaper, or they sell
in the black market? My experience is
that we are suffering not for want of
newsprint. If I pay more I can get any
quantity in the black market. There
is no scarcity. The scarcity and crisis
are artificial, due to the wrong policies
of import and distribution, Why shoul
these papers be allowed to have nearly
16 pages out of 18 or 20 only for ad-
vertisements? And what type of ad-
vertisements? Do the common people
get any benefit out of these advertise-
ments? These advertisements relate
only to mulfi-nationals and big mono-
voly industries who finance' these
papers so that they can further their
class interests. The advertisement por-
tion of the newspapers must be cur-

tailed and curbed and restricted,
e
=,

" SHRI M. S. GURUPADASWAMY:
What about matrimonial columns? You
do not understand that.

- -
D —em

MR. DEPUTY CHAIRMAN: ‘I
too late for him. cL. - L F

SHRI M. KALYANASUNDARAM -
Do not forget—] am sorry—you are--
vulgarising it. That is a reflection on .
our society. am not referring to that,
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but other advertisements, full-page ad-
vertisements, half-page advertisements,
naked aavertisements. In advertise-
ments vulgarity is introduced. Is this
the method of advertisement? Why
such a huge volume of newsprint be
wasted, demoralising the society,
through such vulgar advertisements,
I want to ask, Is the Government
thinking of any method by which they
will restrict the pages or the quantity
for advertisements in the big dailies?
" {Time bell rings) I a:n putiing some
useful questions, sir.

MR. DEPUTY CHAIRMAN: You
put questions. .

SHRI M. KALYANASUNDARAM:
If you put your finger on the bell,
I get nervous.

MR. DEPUTY CHAIRMAN: No, A
person like you canuot do that.

SHRI M. KALYANASUNDARAM:
My friend said that the news print
price was Rs. 7,000 a tonne.

SHRI R. RAMAXKRISHNAN: Yes,
before the dock strike.

SHRI M. KALYANASUNDARAM:
Do you know how much we spent per
tonne? More than Rs. 10,000 before it
reaches our press. And i{f you
‘add  culting charges . and other
things, it goes bhayond that.
Sc, what steps are they
going to take to reduce the price, Thi»
price is far above the reach of com-
mon people. The price of newsprint
is going up. The small newspapers are
unable to compete with the giants.
What steps is the Government contem-
plating to take for protecting the in-
terests of small newspapers, language
newspapers, especially those connected
with the working class and trade union
movement, That is number one.

Number two, another explanation
given is very ridiculous. I want to
bring this to the notice of the hon,
Minister. Who prepared it, I do not
know. Oné of the reasons for the pre-
sent crisis is attributéd to the 28-day

- anr
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old port and dock workers' strike.
What is the quantity detained due to
the strike? Fifteen thousand tonnes.

SHRI T. CHANDRASEKHARA
REDDY: Four thousand tonnes were
available with the STC that day, be-
fore the strike started.

SHR1 M. KALYANASUNDARAM:
You may be right. Much more quan-
tities are available with the individual
barons, If 15,000 tonnes are held up
on the vessels, am I to understand
from you that this is a cause for the
crisis? Fifteen thousand tonnes is
hardly 7 per cent of the total import
in a year. That reason, you cannot
give. It is ridicflous. L«{ me have a
clear answer from the Minister. 'What
steps is he going to tuke for a proper
distribuijon of the newsprint that is
available and also 1o control the pric-
es angd to see that the black-market is
not there and that the advertisement’
portion is restricted?

SHRI PARVATHANEN] UPENDRA
(Andhra Pradesh): Mr. Deputy Chair-
man, Sir, I do not want to make any
speech. 1 woulg like to put five straight
questions to the hon. Minister:;

One is, in para 4 of his statement,
the hon. Minister referred to ‘‘higher
monthly liftings”. I do not know what
he meant by that. How did this hap-
pen? Monthly liftings can only be re-
lated to the overall annual require-
ments anticipated ang provided for?
Does it mean that some gpecial guotas
were alloited during the first quarter
of 1984 if so, to what extent?

My second question is, in para-5(a)
ihe Minister referred to coal supplies
ang availability of power to newsprint
mills. Is it a fact that production in
the mills is affected due to irregular
supply of electricily and coal?

The third is, in para 5(f) the hon.
Minister mentioned abou: the propesal
for allocation of cream-wove white
printing paper in lieu of newsprint.
Since the cost of this paper is higher
than that of newsprint, does he expect
the newspapers to aécept this proposal
or does he envisage subsidising the
newspapers for the higher price, sincs
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the crisis has arisen aue to the failure
of the Government to ensure regular
supply of newsprint? The steps an-
nounced by the Minister are like fire
fighting operation. The real solution is
inereaseq production, There is crisis in
newsprint supply ang applications for
licences, for new mills are pending
with the Government and applications
of some for financial accommodation
are also pending. How many such ap-
plicatiorls for new mills are oendmg
with the Government?

When the Government proposes o
clear them?

My last question is while there is a
crisis—and this crisis often erupts--,
there is still availability _ of encugh
newsprint in the narket. There is als?
black marketing of the commeodity.
Some small and big newspapers have
inflated their circulatin figures ana are
thereby drawing more newsprint
quotas and selling them in the bhlack-
market. ABC figures of circulation are
no: checked up properly by the Regis-
trar of Newspapers. Similarly, ihere
are a number of yellow journals and
small newspapers which inflate their
circulation figures and sell the news-
print in the black market. The Regis-
trar of Newspapers has no machinery
to check these circulation figures pe-
riodically. Does the Minister propose
to start taking up such checks in due
course?

MR. DEPUTY CHAIRMAN: Yes,
Shri Dhabe. Please finish your speech
within allotted time,

SHRI SHRIDHAR WASUDEO
DHABE (Maharashtra); I know your
way of conducting tne House. I will
try to finish within the allotted time.

Mr. Deputy Chirman, Sir, my friend
ana colleague has spoken about the
freedom of the press and democracy.
But I don’t think the Government is
very keen for the freedom of the pruss.
As regards the freedom of the press,
as we have seen, if they are keern the
most important think with our public
sector which is neglected today is (0
.- give a cheap product. On the other
band, it has been stated now that the
public sector means more price every-
where and cost price escalation. We
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have 25 per cent coal price rise. There-
fore, if at all the necessity of small
newspapers which the public has {0
reaqa then it is very essential that the
policy must be reoriented. We sho.1d
have cheap newsprint. On the other
‘hand, the Government is increasing
the price every time like the “Baniya
shop? taking into account increased
price of raw material every year for
the newsprint production. With
the result that, Sir, the small
people and the working class
peopie who have limiteq means
cannot even  purchase the news-
paper.  priced at Re. 0.75 or
Re. 0.80 or Re, 1 per copy by the
national newspapers or the State news-
papers. Therefore, as a very essential
policy which the Ministry must spell

out—may I know from the Ministry
whether i¢ has got any polizy te g've
cheap newsprint and also adequate
quantity to the newspapers,

Secondly, Sir, we talk of the Five
Year Plan and the Sixth Plan, <ven
the Sixth Plan targets for the new#s’
print production have not been reach-
ed. Only 40 per cent w= have reached.
Now, one more year is to go may I
know from the Minister what is the:
programme for the last year of the
Sixth Five Year Flan? How much
target has been achieved? How much.
they are going to, do in the remaining
period? Sir, the most important ques-
tion in this matter is, I am really
sorry to point out lhal the STC 1is
given a role of. only money making

and also creaiing artificial
crisis in the industry which
must be clearly spelt out,
The role of publlic sector should

be to help the industry and not to ‘e
an obstacle to it. The Minister has
made a statement in desperation to
blame the port and Dock Workers for
15 days’ strike that has caused the
n€wsprint shortage is realiy ridicu-
lous, He should rof have
made a statement like that,
Sir, whole <coal and electricity
shortage is everywhere may I know
from the Minister actually what was
the shortage of the newsprint—is it
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.ue to failure.of power and shotrage
--0f coal. If so, please give us the figures,
: He will say I will collect it and that

it is not available, I am certain that

it is very negligible,

Last thing I would like the Minister
-~ that he should not act in desperation
.and switch over to the policy of giv-
ing these  white-printing  paper
{(cream-wove), as stated in the
- last part, instead of news-
print. It will e killing of
small newspapers and alsp run
- by working classes for their Unions,
Therefore, may I know whether the
hon. Minister will give an assurance
to. this House that this white printing
.paper will not be maae use of by
newspapers and that newsprint will
e made available in adequate quantity

.-at a cheap price to the journals and
newspapers in the country?
MR. DEPUTY CHAIRMAN: Mr.

Mitra, what is your question?

SHRI SANKAR PRASAD MITRA
(West Bengal): Mr. Deputy Chairman,
Sir, 1 concede for the sake of argu-
ment that the immediate crisis is due
to the port strike. But it is no usc
denying in fact that this is a unigue
example of mismanagement of and cor-
ruption in the STC leading ultimately
to affecting the image of the public
sector. I beg to put a few questions
to the hon. Minister., Question No. 1:
What is the capacity for expansioo
you are providing for, in the Seventh
Five-Year Plan? Question No. 2: What
is the anticipated aemand in the
Seventh Five-Year Plan period? Ques-
tion No, 3: What is the quantum of
foreign exchange that is now being
spent to meet the basic needs of decmo-
cracy? The other proposition that [
want to intreduce is that the hon.
Minister’'ds  statement is  palpa-
biy uncertain or rather vague
with  regard to two matters.
At page 2, clause (f), he says:
“A proposal is under consideartion for
allocation of white-printing paper 1o
newspapers, etc.,” My question is, when,
-according to him, this proposal s
likely to materialise,

[RAJYA SABHA]
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In the last paragraph he says that
once the situation created by the port
strike is overcome, things would im-
prove. But he does not say, and I want
to ask him, what is his estimate of
the time that is requirea to overcome
the situation arising out of the port
strike?

SHRI T. CHANDRASEKHAR
REDDY: Sir, I would like to bring tv
the notice of the Minister that before
the port strike, they had 4,000 tonnes.
The STC hag bungled it. They have
not imported 10,003 tonnes in 1984-83
ang they have taken away 23,000 ton-
nes from the buffer stock and so it
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came to 4,000 tonnss. Because
of this, when the dock strike
started, the problem of news-
print  buffer stock came. 1

would like to request the Minister to
instruct the STC so that insteaq of
transporting all the reals to the godown
—it will take a week's time and in
Madras there is not even one redl—
they can deliver from the jetties, so
that they can got over one week's
delay immediately. I would request the
Minister to see to it. The price of
indigenous newsprint, Mysore Paper
Mills, has increased by Rs. 600 and that
of the Kerala Mills' newsprint has in-
creased by Rs, 900, It is Rs. 8,000 to
Rs. 8.250,

MR. DEPUTY CHAIRMAN: That has
been put already.

SHRI T. CHANDRASEKHAR
REDDY: Mrs. Kanak Mukherjee men-

_ tioned only about the increase before.

But it has increased from the 19th of
this month, -

MR. DEPUTY CHAIRMAN; That
covers the whole' question.
SHRI T. CHANDRASEKHAR

REDDY: This month they have in-
creased it, from the 19th of this month,
from Rs. 7,752 to Rs. 8,240, I would
like to request the Minister to see
that all the small and meaium news-
papers are given all the imporied news.-
print. There is no customs duty for
the small and medium newspapers. But
in the case of indigenous newsprint,
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the cost is the same, whelher it is a
big paper or a small paper. He should
see that the imported newspunt is
givén to the small and medmm news-
papers.

SHRI K. L. N. PRASAD: Sir, I can
understand if this crisis has come all
of a sudaen, The reason given is that

because of tha port strike, all
3P\, this dislocation has taken place.
I can understand and accept

the view to s0ome extent.
But what abouy the - buffers-
tock? It was said only 4CC0

tonnes of bufferstock was there when *

the strike began. At any one time,
there should be a stock of at least
three to six months recuirement in

the countiry stored by the
STC  which they have not
maintained. Secondly, if the

crisis is one which has arisen just now,
.t is one thing. But this is happening
almost every alternate year, if not
every year, for the last several years.
And what were the reasons then and
what are the reasons now? Therefore,
these kina of excuses and reasons are
no good. Press is very important gand
newspaper are the only medium that
can reach the remotes: villages and
without them news cannot be carried
to the people. Bufferstock has to be
maintained ang if it is not it is bungl-
ing done by the STC. STC managed
to see that everytime there is a crisis
I do not know for whose benefit tut
I can say to the benefit of some of
those who sell newsprint in the blacks
. market. As some of our friends have
said, in the black market if you pay
Rs. 1000 or Ks. 1500 per tonne more,
newsprint is scill availaple though
with some difficulty. If that is the
situation, it is not a happy situation.
I can understand if this is happening
for the first time. But it is happening
continuously. There is something
wrong somewhere in the system. There-
fore, serious thought has to be given,
serious notice has to be taken of this,
and it should be rectified,

I would like to bring to your notice
another aspect. Certain concessions
were given in the duty applicable for
small, medium and large newspapers.
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What is a small newspaper? What is
a medium newspaper? And what is
large newspaper? These classifications
were made about three decades age
when the literacy rate was.poor, vhen
readership was limifted only to urban
areas, when the requirements of news-
papers were very low; at that time
they fixed upto 15000 circulation for
a small newspaper; from 15000
to 50000 was considered a
medium  newspaper; and above
50,000 was considered a large
newspaper. But today the situation is
quite different., Any newspaper that
started with 50, 60, 70 circulation can
still continue to be a small newspaper
and get the facilities, After all, this
classification was made 30 years ago
and still today it holds good! If means
we are sleeping over the matter which
is very important for the pu#¥fe,

Then I come to the distribution sys-

*tem. The idea of Mr. Chandrasekhar

Reddy that it should be delivered &t
the jetty is good. At the same time, T
say there are authorisations given
by STC, Madras, Seven thousang ton-
nes are pending. The ship that has
come to Madras is carrying agbout 1400
tonnes. How are they going to distri-
bute 7000 tonnes? There is a big rush,
large queues are forming everyday.
Some newspapers are on the verge of
closing down, In fact, I have been pub-
lishing a newspaper for the last 25
years and we have rednced our pages;
we are not able to print fully and we
are facing a big crisis, And if it con-
tinue for some more days like this,
we will have to lay off the labour and
staff ang the working journalists; they
all will be withou* jobs. So, this situa-
tion should be taken into consideration.

Lastly there is one pointl’\which has
not been covered by other" speakers.
The disallowance of 20 per cent on ad-
vertisement expenditure by companies
is hitting the newspaper industry to a
great extent. This should be taken into
consideration. As it was pointed out
rightly, if ithe Commerc> Minister had
been here, he would have been able
to enlighten us better. I request that
all these points shoulg be taken note
of, Thank you.
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SHRI T. CHANDRASEKHARA that the STC should have a larger

REDDY: I would like to suggest insteaq
of the STC importing it, let the I&B
have control over the newsprint cor-
poration,

SHRI H. K.’ L., BHAGAT: I am very
grateful to the honourable Members
for having raised this matter which, I
think, deserves serious consideration.
I share the anxiety of the Hon'ble
Members over this issue. A num-
ber of suggestions have also come.
They will receive due consideration
Some of the suggestions will  get
prompt attention. The debate has been
quite fruitful. I have no intention what.
soever to minimise the importance of
the situation. I had no intention either
o give an adhoc treatment to the
subject. When I referred to the port
workers’ strike, I had no intention
whatsoever to blame the port workers
for creating this crisis. I have absolu-
tely no intention to say that nathirmtg
remains te be done or nothing -more
remains to pe considered,

I am dealing with the question of
shortage of newprint in the present
situation. There are certain long-rang-
ing questions, There are other ques-
tions which I would not call irrelevant
because they also will have to, be ans-
wered by the Ministry concerned. To
the best of my ability I will try to
answer some important questions.

It js true that as compared to the
. allocation of newsprint to, the various
newspapers, the actual liftings have
been less. On an average the actual
lifting from April, 1983 to March, 1984
has been between 30,000 to 33,000 to:-
nes. Abgut 15,000 tonnes what I said
was that we expect that quantity by
way of indigenous production.” We
expect this to be cleared from the
ports. Next month may be marginally
difficult so far as actuzl lifting in
the previous month is concerned. Now
with the programme we have given
to the STC we expect the position to
improve and stabilise as it existed
during the last year from May-June
onwards. It was in that context I re-
ferred to 15,000 tonnes. I do realise

o i e et

buffer stock. I have no intention to
blame any other Ministry, When I deal
with it, I take all the blame on my-
self. We had said that the STC should
have 30,000 tonens as buffer stock,
That has not been done. I mentioned
this matter to the Minister for Com-
merce. He himself was very much with
me. It is not that there is no coordi-
nation because we have been in touch
with each o‘Her. We have solved a
number of problems. I do propose {0
discuss this matter with the Ministers
of Finance, Commerce and Industfies.
An inter-ministerial meeting should be
held so that a situation like this does
not arise again and to ensure that we
have enough buffer stock. But it is

- not correct to say that there has been

no co-ordination. I think but for sthis
port and dock workers’ strike, the posi-
tion would have continued as it has
continued during the last one year. 1
might say that some of my honourakle
frienas have said that this hds hit-the
newspapers and so o. May be, Some-
where it may have happened. But, to
our knowledge and according to our
information so far, not one newspaper
—this is according to our knowledge
and our information; nobody has re-
ported to us; scme might have
and some might not have
and I have not got any-
thing—is closed down; not' one
paper has closed down and not one
paper has reduced its-pages and not
one paper has done it, to our know-
ledge, so far. It is true that larger al-
locations were made in the past while
the liftings were actually less and
the imports were less than what we
were wanting them te be. That is true.
But there has been this gap and the

gap existed between 1982-83 and
1983-84, and the gap in these iwo
years was 48.000 tonnes. Now, the
argument of the industry has been
this: “Well, these allocations were

made and this is what we have carried
over and that should ‘be given.”, But
the Ministry which deals with 1he
conservation of foreign exchange and
other things says, “You have pulled
on with this so far. There is no limi-
tation whatsoever to increase tihe
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pages. There is no ban on it. A number
of newspapers have also, increased
their pages and there is no ban on
starting new magazines and new news-
papers. There is no ban on it and,
under the rules, new papers and new
magazines have been there and a nym-
ber of papers have increased their
pages also.” So, their- argument is
that they have been pulling on. They
say, “You have been pulling on with
this and this much is not needed and
the foreign exchange should be saved.”
In any case, this is a matter which
should be considered. In the newsprint
allocation and the actual imports,
there has been a gap and there have
been two arguments about it. Now,
this 48,000 tonnes were imported less
than whay was allacafed. Recently, we
have asked the Miinstry of Finance for
giving clearance of foreign exchange
for 28,000 tonnes. But, as I said, I do
propose to discuss with the three
honourable Minjsters the various issues
which arise out of this so, that we do
not live just from hand to mouth ana
we have enough buffer stocks 1 order
that such difficulties do not arise in
the future.

Now, Sir, with great respect to
some of the honourable Members, 1
wish to say that it js totally unfair en
the part of some of the honourable
Members here—particularly I would
like to mention the honourable Mem-
ber, Shri Shankar Sinh Vaghela—to
sa} that the Government wants to close
down the newspapers. Shri Vaghela
said that the Governmeni wants to
close gown the newspaper industry,
wants to discourage their circulation,
wants to finish the freedom of 1ihe
Press and so on. That, I would say,
is wutter npolitical partisanship and
not true, The number of newspapers
has gone up since we took over in
1980 and the circulation has gone up
since we took over and the pages have
increased. We are interesteq in the
freedom of the Press; we are
interested in the growth of the
Press; and we are interested in

the growth of the small and
medium  newspapers. Therefore,
T do nog wish, at this stage, to

290 RS—S8.
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indulge in any comparison with what
was done when others were in power.
1 do not wish to deal with this situa-
tion and this problem in a spirit of
recrimination. We stand for the free-
dom of the Press and we wish to help
the Press as honestly and as effectively
as we can and as best as we can. So,
this is our attitude and, therefore, {0
say that the Government wantsg {0
finish the newspapers so that the
Prime Minister's face is shown on the
TV and her name is mentjioned on the
ragio is all wrong and, with great
respect to him I say this and I do
not wish to eater into any controversy
or any debate at length here. But this
matter was raised when the demands
pertaining to the Ministry of Informa-
tion and Broadcasting were discussed
in the Lok Sabha and I had answered
this question. I had given facts and
figures to show that in the Doordar-
shan, in the news pulletins, in the
national bulletins, for January, Feb-
ruary and March, the Prime Minister's
time was 5. something, it was 6, some-
thing and so on and the average was
5 per cent or 6 per cent only. That
is all. I had given facts and figures

"to show that, taking the bulleting and

even taking her special programmes
into account, and keeping in view the
total transmission time, the average
was this much. - .

SHRI PARVATHANENI UPENDRA:
Mr. Vice-Chairman, Sir, I am on a
point of order.

SHRI H. X. L. BHAGAT; I am not
yielding.

SHRI PARVATHANENI UPENDRA!
Sir, I am on a point of order.

SHRI H. K. L, BHAGAT: I A1 not
yielding.

THE VICE-CHAIRMAN (SHRI
SYED RAHMAT ALI): He says he has
a point of order.

SHRT PARVATHANENI UPENDRA:
Sir, the honourable Minister is referr-
ing to issues not relatea to the subject
matter under discussion today. What
the honourable Members said about
the Prime Minisfer’s face appearing on
the TV, etc. is irrelevant to today's
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discussion. I would, therefore, request
the honourable Minister to confine his
reply to the points raised by us and
answer stralghtaway the questmns that
we had put. ., L3 o

B T R
;

SHRI H. K. L. BHAGAT: Mr. Vice-
Chairman, Sir, I am grateful to Shri
Upendra, the honourable new Member
in this House, pecause he has very
rightly described what Mr. Shankar
Sinh Vaghela has said as totally irre-
levant, I would only add that it is

incorrect and baseless. Sir, I will ans-_

wer all the points which have been
raised by the hon. Members. I will
not leave anything unanswered. If 1
cannot answer. I will admit frankly
that I cannot answer. I was saying
that it is wrong to say that we have
any motives of this kind. We are for
the freedom of the press.,

Mrs. Kanak Mukherjee said that the
public sector should be encouraged, the
private mills are being allowed to
function, so cn and so forth. I wish to
inform her that out of three mills pro-
ducing indigenously, two are in .the
public sector and one is in the joint
sector, There was another question
about raising the price of indigenous
paper recently, It is true. But this has
been Jone in consultation with the
Bureau of Industrial Costs which is an
expert organisation, The Ministry of
Industry has done it, It is said that
the price of indigenous paper is more
and the quality is pad. I cannot pass
any judgment on it. But in our coun-

. try we _are placed in a situation in
which & hive to encourage indigenoug
production. If may be difficult at times.
May be in otheér countries the prices
are less and the newsprint is of betfer
quality. Everyone has its preference
for the Tmporteq newsprint because it
is cheaper. They don't want to take
the newsprint produced indigenously

- because it is costly. But the Govern-
ment’s pol_i_gy is to encourage indige-
nous production,

[RAJYA SABHA|

Public Importance

Quite a lot has been said about the
ST.C. The ST.C. bas been Jdescribed
as a sinner in very strong language.
Some Members used very strong lan-
guage. They are entitled to it. I won't
go in for a blind defence of the S.T.C.
1 woulg say that so far as the price
fixation is concerned, it is true that
previously the formula was not known
to the industry and the press was not
associated with the Prime Fixation Ad-
visory Committee. Now the formula is
known to them aud this change has
taken place recently. The Commerce
Minister, Shri V, P, Singh, has very
kindly agreed to our suggestion. We
have already taken two of their repre—
sentatives. Therefore, if anything is
being done py the S.T.C. which should
not be done, it would be known to
them. They can discuss, argue and
bring their point of view to the notice
of the Government.

Now, I come to the guestion of cana-
lising. Of course, 1 don't say that all
these questions are unconnected or ir-

relevant, They are connected one way -

or the other. There is the question of
emphasis. The question is {0 be viewed
from the point of view of current situa--
tion. Calling Attention is a matter of
urgent importance, The present situa-
ion requires a long range policy, In
this context, the question of canalisa-
tion has been raised and discussed a
number of times in this House. Witk
all respect I would like to say thab
the Government has censidered the
question. Primarily, it is a matfer for
the Commerce Ministry to deal with
when we talk in terms of cost, disad-
vantages and advantages to the small
and medium newspapers. It would not

matrer oy urgeus L20 -

W

be proper to accept that point of - -

view, The hon. Lady Member, I think, -

had also said that there should Le
some arrangement or depots where the
small anqd medium newspapers can
get it. For that purpose, the S.T.C. has
certain dgpots at some places. If more

depots are _required at any other .

place, I am prepared to take up that
matter with the S.T.C, Lt

The questions have been asked aboug
the Sixth Plan fargets and provisions
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and so, on. These are long range ques- , not reply to all those things at thig
tiens primarily concerned with the , stage, One thing that was raised was
Ministry of Industry. Obviously they about the definition of small news-
can answer these guestions. I am not papers and meaium newspapers and
in a position to give any details. big newspapers. Certain circulation
figures are there and on that basis
Then there was a question about there are a numhber of recommenda-
power failure. I am not directly con- tions made by the Press Commission,
cerned with that. I was told that the the Second Press Commission, which
indigenous paper mills are facing this are at present under the consideration
problem of cut in supply. I wrote fo of a Cabinet Sub-Committee, which is
the Chief Ministers asking them to looking into them and then the matter
take care of their coal supplies be- will be settlad. This matter is also
cause the mills have a feeling that they under the consideration of the
have this problem. And these problems Government.
are there in many cases. Now, an hon, - =
Member has said, you give me the Now, Sir, the other things said are
calculations by how much per cent a 20 per cent cut in expenditure and
thig has gone down and this and that. excise duty on the papers. A reference
with respect I would say that perhaps has also been made to the recommen-
he is much wiser than me and knows dations of the Commonwealth Press
much more than me and I can confess Union etc., that the industry does not
that it is not possible to go into, that want this. It is a fact which is Known
calculation. But I think I dia not sin to everybody. It is known to the
by inviting the Chief Ministers. I Finance Minister, it is known to me
also took up the matter with the Minis- it is known to everybody. Their
try of Coal, I also toock up the matter point of wview s known to
with the Ministry of Industry, In fact. averybody. The matter has
1 talked to the Ministers concerned. I been discussed times without pumber.
telephoned to them. I spoke to them. I I think jt is not for me to go into
also wrote to them. 1 gid all this so this question at this stage. s
that we could do whatever we should T
do. o o Now, one of my friends has said,

. ana I think I should not have taken

o te rOTie any notice of it, that because I wear

cez);dfaz;vea saf;l;e n?tm;zir?:pf: ;;;gge dark glasses and, therefore, I cannot
it on ;mybo dy. As a matter of abun- see the light, I can only tell him that
aant caution we thought that if the people who—I think it was Mr. Ra'm]z:-
situation becomes very grave or very knshnan——‘have got very good eyesight
serious, we would not like the news- | but cannot see the truth and they see

paper industry to shut and we should only darkness around them but I can
do our best so, that those who wish to see the truth through my dark glasses,

. R These people who have got good eye-
it and those who do e
ot with to tke it may nof take it Now | Sehf They do not see any progress or

there was an idea that 20 theusand any brightness around the country , ., .
tomnes _should be reserved., It SITHI R. RAMAKRISHNAN: Tt is
scems to me that neither the only figuratively.

newspaper people are inclined {o take SHRI H. K. L. BHAGAT: I am also

it, most of them do° not want saying figuratively in humour and pay

to take it; nor the mills r
seemed inclined to give it. Therefore, you back in the same coin.
T said, it is at the stage of examination SHRI R. RAMAKRISHNAN: You
and'if necessary we shall work it out. are welcome, _

‘Now, Sir. 2 number of other things SHR!I H. K. L. BHAGA_T: Novy, '}t
regarding advertisements and other was said that the production of indi-

matters were raised. Obviously I can- genous industry should be constanily
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reviewed. It is being reviewed by the
Ministry of Industry and it has some-
what improved as is cleared from my
statement, ’

N P R

Now, Sir, I come to what my friend,
Mr. Vishwa Bandhu Gupta has said
in his long maigen speech. I am quite
happy about the sentiments that he
expressed. I must give him the credit
for one thing. 1 give credit to every-
body. It was he who came to me and
said that because of the strike some
newsprint might be locked up and,
therefore some steps have to be
taken. He warned me in writing as
well as rally. After that and before
that also we took some steps. He
has given some suggestions, Now he
has said that there are instances of
reduced pages, suspended publication.
But he has not pointed ont to us even
one instance. He is a gooq friend of
mine; he i; the President of the Editors’
Conference. He ang I meet regularly.
He wrote to me but not even once
about reducing the pages or suspending
any publication it has been pointed
out to the Government,

I am now summing up. The basic
question hag been the gap; the gap
between alloactions and actual receipts.
Some hon. Members have said that lot
of newsprint is available in black
market. I do not know; in a general
way what they have heard, I have also
heard. When we get any complaint, we
do make enquiries. In a general way,
on the one hand the feeling is that
lot of newsprint is available in the
market; no paper is closed down; the
number of pages has not been cut
down:; new papers are coming out; even
some newspapers have increased their
pages, and so on. As a Minister I cdl
g0 and cut only on record; I cannot
go by things which are otherwise.

SHRI K. 1. N, PRASAD: The num-
ber of pages has heen cut down and I
am one of those who cut down the
Dages. I have sald it with my own ex-
perience,

[RAIYA SABHA]
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SHRI H, K. L. BHAGAT: If you have -
cut it down, I am sorry for it. But as
I said, even you qid not bring it to
our notice. It is only now you are say-
ing it. This instance has been brought
out here in the House, and when was
it and how much of it was cut down
is a question to, be seen. -

.
P o

- L P <
RPN | TSR, Sl

It was said that circulation figures
of the newspapers are not effectively
checked. I would agree with it. I
think hon. Member Shri Kalyanasun-
daram was correct when he said this,
There js no effective machinery for
checking the circulation figures and
therefore, if one is to call it as very
authentic, I would say, there is no
effective machinery for checking the
figures. It requires lot of organisation |
and that is not there. And on this
matter, let me say, the newspaper in-
dustry has been very very sensitive.
They even do not want the figures of
circulation to be printed on the papers.
They have been against it. They sgaid:
“Trust us; believe us”. They say » “Go
by what we say; we are truthful
people; we are not hiding anything.
That has been their stand.

Our desire has been not to curb,
the press; our desire has been not to~
weaken the press. We have not done
anything since we took over in 1980.
We have not done anything.
Not one newspaper, for any
reason, was denied advertisements by
the Central Government, or was cens
sored. Our whole idea has been that
we should have a cordial and a friendly
relationship. Press should be free, and
we are proud that it is free in. the
country, though I have certain reser-
vations with certain sections. But this
is not the occasion to go into it. They
have their own philosophy. But I have
suggested to-them not to give primacy
to political events. I have saia that
they should not put up things which
may create communal tension. Some of
them do, Apart from that, 1 think, we
are in a state of relaxed relatlonﬂlln



-ﬂ' .n AnpIRIE VM WALV

with the press. The press.has a num-
ber of problems. The press organisa-
tions have been asking for it. We have
sympathy with some of those problems.
But we have our own difficulties and
constraints, I can assure you that on
a long range basis—I have saiq from
the very beginning—I will speak to
all the Ministers; we will meet toge-
ther to go into the question so that
we do not have this problem of shor-
tage of newsprint.

With these words, I thank all the
hon. Members for having positively
contributed to the debate.

SHRI VISHVAJIT PRITHVIJIT
SINGH; One point was raised by Mr.
Vishwa. Bandbu Gupta that you can
have a saving of one million dollars
by importing 45,000 GSM, ..

*SHRI H. K. L. BHAGAT: Now' ¢that
you are raising if, I woulgq say, .in
.1983-84, STC enquired of the papers
.. about 'their requirements in this "te-
gard that is about 45,000 GSM news-
print but there was no worthwhile
response from the newspapers. STC
can be again asked to tfake 'up this
matter ang if.the .newspapers want,
this can be used. It is a "technical
matfer and it can be gone 'into. -If
there c¢an be- a -saving and. yet - the
newsprint can be used, this is a matter,

I would ask the Commerce Ministry to )

. go' into
(Interruptions),

. SHRI R. RAMAKRISHNAN: The
hon, Minister has given very elaborate
reply. I admire him for that. As you
know, the - newspapers are carrying on
under very . difficult circymstances.
They are carrying on because they
do not want to give up their self-rés-
pect. It is not as if they have ne pro-
blems. But anyway, the hon, Minister
has tried to answer to the best of his
a'bihty I thank him for that

SHRI H. K. L. BHAGAT: I do not
say, they have no problems. I know,
they have problems, 1 have my sym-
pathies with them. We will do our best

L4d APKIL, 1984]

(No. 3) Bill, 1984 234

to help them, as much as we can. You
can have that assurance, We are glive
to it. . . ..

~

(Interruptions), -,

SHRI T. CHANDRASEKHAR
REDDY: Sir, the hon, Minister has
not answered about by questfon in re-
garq to a jetty at the Madras Port,

SHRI H. K. L. BHAGAT: As far as
this question of a jetty at the Madras
Port is concerned, which the hon, Mem-
ber has raised, I will look_into it and
see what we can do about it.

THE APFROPRIATION. (NO. 3) BILL,
1984—contd
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